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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL'

PRINCIPAL BENCH, NEW DELHI

oRIGINAL APPLICAITION NO.75l 20 19

Thiru. S.Mathivanan

... Applicant

Versus

State of Tamil Nadu

... Respondents

ASSESSMENT AUTHORITY - TAMIL NADU

1. It is respectfully submitted that the Hon'bie National Green Tribunal,

Principal Bench, New Delhi order dated 12.o4.2o19 has stating that
uA report in pursuance of ord.er of this Tribunql dated,

26.02.2079 mag nout be furnished, utithin next tuto months bg e-

mail at ngt.fiUng@tmail. com.

The State Dnvironment Impact Asses sment Authoritg (SDIAA)

Tamil No,du mag be informed, accord.inglg bg e-mail.

List for further consideration on 7Z,OZ.2Olg,

2' It is respectfully submitted that the Inspection carried out on to.O4.2otg

and I1.O4.2O19 at the proposed project of NH- 844 Formation of New

Road (Four Laning of Neralu (KA) - Kothakondapalri (TN) - Rayakottai -
Dharmapuri Section of NH - 844 from 0/0 To 94l460) is enclosed along

with Annexure (lnspection Report).
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State level Environnrent lmpact Aisessment Authority - Tamilnadu

Third Floor, Panagal li4aaligai,
Saidapet, Chennai- 600 015.



INSPECTION REPORT ON THE PROPOSED PROJECT OF NH.84
FORMATION OF NEW ROAD (FOUR IANING OF NERALU (I(A}
KOTHAKONDAPALLI TTN).MYAKOfiAI DHAR.MAPURI SECTION OI
NH - 844 FROM 0/0 TO e4/46q- DATE OF tNtpECTtON 1O.O4.2Otg &,

1r.04.20t9.

SUBMITIED BY

I. TECHNICAL TEAM\'.

To

THE CHAIRMAN

SEAC-TN

DATE: 15,04.2019.



INSPECTION REPORT ON THE PROPOJED PROJECT OT NH.844
TORMAI'ION OF NEW ROAD (FOUR LANING OF NIRALU (I(A)
KOTHAKONDAPALL| TTN)-MYAKOTTAI *DHARMAPURI SECTION OF
NH - 844 FROM 0/0 To 94/4601. DATE OF tNtpECTtON tl.W.z}tg &
n.04.20r9.

I O BACKGROUND

l'l lt is respectfully subrniiterJ that an Application il registered in the

Hon'ble National$reen Tribunal, principal Bench, New Delhi based

on the complaint received from Thiru.S.Mathivanan. 'Ihe complaini

was registered as original Application No.75 of 2Cits before the

Hon'ble National Creen Tribunal. Principal Bench. New Delhi. ln this

connection. the Hon'bre National 6reen Tribunal. principal Bench,

New Delhi vide order dated 26.02,2019 has passed follorving

directions:

"This letter petition has hightighted the serious consquence

of a highway being NH-944 proposed through 7 impartant

lakes/water bodies in and around Hosun Tamil Nadu. Hosur it
stated to be premium farming, agrkurrure and horticurturc

cenrer of the state and, therefore, the prcponl or tucrr pro/.ect

would further burden the existing water scarcity" gerides that,

the inllow ro the warer bodies in the area shail arn be affnd
at the 7 lakes tie within the space of Z Kms. As the 'attltruc{nn
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oftheNatlottalHlghwaywoulr!bethrougltlho.rewalerbodier,

it woutcJ alrc effxt the water flow and inter'linklng of water

retourcet apart from cawlng lrreparable damage to the

agriculture and hortlcultute of the vlllages'

ltisalsocontlldedthatdestructlonalreadycaurcdbythe

NH-qtothecriticalelephanthabitatwouldbeaggravatdas

the proposaltor the present pro/ect for the NH 84 highway

would increase the tnffic toad and contume more area of the

reterue forest.

ln vi*v of serious isruet raised in the application' w€ deem

it appropriate to forward this apptication to SEIAA' Tamil Nadu'

Principal Chief Conseruator of Forest (HOFF)' Tamil Nadu'

Chief Witdlife lkarden, Tamit Nadu and Regional Office of

MoEF&CCatEanglorewhoshaltjointlyconsiderthefactsand

circumstances set out in the application and after itt

examination, to take apprcpriak rteps for mitigation of the

apprehendeddamagesexpressedintheapplication.TheNodal

AgencywitlbetheSE|AA'TamilNaduforcomplianceand

coordination,

LettheactiontakenrepottbefiledbebrethisTribunal

wtthlnonemonthfromthedateofrxeiptofcopyofthisorder

(is''
$.$!aw
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by *mall al ngt.llllng@gmoll.com. A copy of thlr ordsr, along

with complalnt, be sent to the jElAA, 'tarnll Nadu hy e"mall for

campliance.

N*dless to state that otder of Nattonal Green Tribunat it

binding as a decree 
.of 

court and non-compllance is acrionabre

by way of punittve action lncluding protecurlon, in rerms of the

National Oree*Tribunal Act, 2010.

List for funher contideration on 12.fu1,2019,

I'2 ll il respectfully submitted that the Principal Chref Conseruaf or of

Forests. Chennai and the Principal Chief Conlervat or of Forests/

chief wild Life warden. chennai. Ministry of Environment. Foresi

and climate change. Regionar office (52). Bangarore and SErAA-r\

have collectivety taken a decision to inspect the site to take further

course of action.

1.3 ll is relpectfully submitted that the project Drrector. Nationar High

ways Authority of rndia (NH g44 * Dharmapuri to Hosur).

Krishnagiri District was requelted to furnish the foilowing detaiis :n

above said cases vide SE,AA-TN retter dated 06.04.2org.

i. Detailed project Report of the NH g44

ii' Environmentar crearance obtained for this project

iii. Fclrelt Clcarance obtained for tlris project

,', :'- '
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iv. No Obiectlorr Cerlificale from FWD for thlr proiect

v. Natlonal Board For wild Life clearance for thil proiect

vl. Cottsent order from TNPCB

vii. Projecl Status of the ProJect

1.4 lt is relpectfully submitted that the reply was received from

I

National Highways Authority of lndia on 09.04"2019 for the above

said SEIAA"TN le{ter dated 06"04'2019

It is respectfully submitted that the SEIAA vide letter dated

08.04.2019, requested the Principal Chief Conservator of Forests'

Head of Department. Chennai and the Principal Chief Conservator

of Forests/ Chief UUild Life Warden" Chennai' Ministry of

Environment. Forest and Climate Change. Regional Office (52)'

Bangalore to depute concerned officers for the joint inspection and

submit the detailed action taken report in compliance of Hon'ble

NGT order. Further. it was decided that the date for the inspeciion

to be l0th and llth APril 2AW'

It is respectfully submitted that accordingly aforesaid departments

ient their representative details for the joint inspection and the

inspection vras carried out on 10(r'and lIr'April 2019.
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l7 The Matn isruel rnilecl by the petilir:ner are flr fr:llowc

i) Two important laker are lollng large porfion ol tlreir arcra

feeding area, for Wlldllfe,

ii) The existing NH 44 has already resulted in the fragmentation of

landscape of SANAMAU reserve forelt learJing to deltruction of

crltical Elephant Habitat.

iii) Newly propo\ed NH-844 as widening of sH"r7 wiil increare the

traffic flow and will totaily damage the ecorystem of fhe area.

2.0 TECHNICAL TEAM

The following members have inspected the propo sed proiect of

NH-844 on r0.04.20t9 & ll.O4.2Ot9

Thiru. K.Rajkumar,District Forest Officer. Dharmapun

Thiru.E.Thirunavukkarasu .Scientist'E', Regional office.

MoEF&CC. Bangalore.

Thiru.B. sugirtharaj Koirpiilai. Member-SEAC-TN representing

SEIAA.TN.

From NHAr foilowing representative were present to explain about

the project and present arong with the inspection tearn ior

inspection;

4' l'hiru.D.V.Narayana, Generar Manager fl'), project Director..

NHAt. Krishnagiri.
6l
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5. Thiru"Elango. corrsultant , M/r, Col conlultancy Services {nr

Nt-tAl

6. Thiru.Rainrolran. conlultant. M/t. Col conlultancy Servicel for

NHAI.

3"0 INSPECTION PROCEEDINGS

To start with, the inlpection T*n,n held dilculrionl with the Ceneral

Managero).ProiectDirector,NHAl,KrishnagiriforNH.S44

regarcling the proposed proiect of NF"l"844' He explained that the

proiecr corridor Neralur (Karnataka) * Kothakondapalli [ramil

Nadu).Rayakottaifl-amilNadu)DhamapuriffamitNadu)il

chosen a3 one of the National corridor route' The project corridor

starts at the intersection of NH-44 in Neralur (Karnataka state) and

endsattheintersectiotrofNH-44inDharmapuri(.IamilNadu).This

projectNH.S44proposedforaboutg5kmstartsatkm0/0ofdelign

chainagenearNeraluru(Karnataka)tothecorrespondingkm2il6ao

ofNHMtraverleinanewgreenfieldalignmentuptoKm15/900

andtraver'eon5H.85,Attibelli-RayakottairoadtillKMls/400

againtraverseinnewalignmentuptoKM26/S00.mergelwiththe

projectroad.oldSH-lTandnewNH-S44,Thentheproiectroad

rnostlyadheretheoldsH*lT.bypassedandre-aligrredinsomeplaces

inordertoinrprovethegeometryandtoevadehabitotsandendsat
'l /-\ 1n t \\
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KM 140/100 of NIJ 44 being clerign chairrage Krn 94/466. in liprt of

km 261600 to 140/100 of NH-44. The project road traverse through

the districtl viz. Bengaluru urban. Krishnaglri and Dharmapun

evading all major cities ancl towns enabling reamler lhort

connectivity for the predominant south bound traffic beyond Salem
t

and towards Kerala.

The Salient featufts of propoled project:

a) The proposed length of new road will be 94.46 km

b) Bypasses including 6reen field Highway_ 6l km

c) Realignment - 4.26 km

d) Widening of existing SH - 22.200 km

e) Forest road - 1.000 km

4.0 INSPECTION WAs CARRIED OUT ON TWO DAYS

i) Firt Day on l0.04.zolg from Kothakondapalli rrN) and

Sanamavu Reserve Forest

ii) Second Day on 1r.04.2019 from sanamavu Reserve Forest to

Dharmapuri

5.0 ENVIRONMENTAL SIGNIFICANCE

From the inspection and the perusar of the proposar ancr petition.
the oblervations of inspection team are as foilolvs:

5.1 The petitionerr' complaint:

The proposal for Nr-.r g44 is pranned in such a way that it parrel
through 7 important rakes/ water bodier in and around Holur.

8l
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5.2 Rerpon* of the NHAI repretenlatlye to the lnrpectlon team:

A detailed invertigation was made on the water bodiel / Lakes falling

in the alignment to alsels lhe actual effect on itl catchment and the

outcome of investigation il dilcussed and tabulated belo',,v. Although

a conriderable extent of land seems to be acquired in the lakes as

\
per the Cazette, the actual effect caused is only by the piers of high

level bridges whiqfr is negligible as shown in the table. alro the

hindrance created by ,uch provition is also negligible. Hence a

common man may apprehend that vast area of land been affected in

his general view. but the ground reality is the whole rtructures are

supported by means of piers and will not affect the water Storage of

the Laker. The Tabulation is enclosed as Annexure-l-

Observation of the inspection team

Proper plan thould be implemented to ensure the free florv of rvater

,-. 1. v;ithout affecting the water holding capacity of the water

bodies in consultation with the PWD/ competent Authorities'

Further, in the,ProPotal at thechainage of 46,66 & 82 the proposed

road passe, over the respective water bodies. The inspection team

feels that the proponent shall explore the possibilities of re alignment

irr lhe aforesaid chainage to avoid the water bodies'

5.3

fl
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5.4 The pethlonerr' complalnt:

The exisling NH-44 har already resulted in the fragmenlation

landscape of SANAMAU rererve forelt leadlng to dertruction

critical Elephant Habitat.

5.5 Rerponre of the NHAI trepresentative to the inspection team:

The alignment par$es through sanamavu Rererve Forest. in which

Elephant herd paslEs between Km 26/900 and Km 27/915, rhir lKrn

highway has been proposed to be widened from present 2 rane

configuration into I lane configuration at elevated level enabling the

Elephant herd pass beneath the viaducts of elevated corridor and

hence an additional 3.5 Hectare land was requested from the Foresi

Department. The appropriate location was identified after the

consultation with forest officials and jointly decided to provide an

underpass enabring Erephant herd to cross the sanamavu Fores.t at

design chainage 2r/4oo * 27/64a. with g Nos' of 30m spans

forming 24am rong viaducts and a verticar crearance of 5.5m.

The alignment also passes through Cummanur Re.rene Fcrreli

between design chainage Km 56/200 and Km 551500, the prerenr 2

lane highway is proposed to be widened into 4 lane highway. As

the adjoining rand fails under Gumrnanur Forest, an extent of 0.5il7

of

of
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Heclare' land wat requetled lrqlrt thc ['orert Departmenl br

augmentation of the highwaY"

5.6 Observatlon of the lnpectlon team

The petitioner contendl that the exilting NH 44 has already rerulled

in fragmentation of thg landlcape of Sanamavu rererve foresl leading

to the dertruction of critical etephant habitat. The new groposal to

widen the SH f Z Sra convert it into NH 844 will increale the traffic

flow and further tear down the reJerve forest causing tevere man

animal conflict. Presence of two national highways inside the

Sanamavu reterve forest will damage the eco ,yJtem of the area'

ln Sanamavu Reserve forest portion. a state high way to a width of

l5 m and to a len$h of 1.0 km exist and the proposal is to widen the

existing road to four lane immediately and eight land after I5 years'

This proposed highway will reduce traffic in NH 44' ln Sanamavu

Reserve Forest only widening of existing road from 15 m to 50 nt

proposed. ln the propoled highway a bridge for a length of 240 nt

at elevated level enabling the elephants to pals beneath the via ducts

of elevated corridor hal been incorporated at design chainage of

2714Cm - 271640 with 30m ( 8 nos) tpanr forming 240m long via

ductl with average vertical clearance of 5'5 m'

{ffi
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The exlrting ttate higlrway establishment long hach ir nol a barrtrr trt

large manrmals ar in evident from the records of the forelt divirion.

No data are available on the kills of smaller mammall. birdr or

reptiler. lmprovemenl and widening of the road permit higher

average speed, thereby increasing chances of elephant vehicle

collision.

NHAI has propor.t z+o m flyover in sanamavu reserve forest. They

have not consulted any government recognised agency to delign

ffossing structures. Poorly designed crossing structures, traffic. road

cuttings can act as functional barriers to wildlife movements

especially that of elephants.

Bridges should incorporate features that encourage their use by

elephants. Factors influencing the effectiveness of crossing structures,

approach areas. Iength. height above the ground ancj visibility frorn

the structure does not meet the requirements of elephants. they

would not ure it, An understanding of the animals life history.

generally preferred habitat . feeding activity and movernenr patterns

are essential to successful design of a crorsing structure.

The [etter from the seretary, Minirtry of Envlronment. Forest and

climate change vide D.o.No.2"tz/2or2.pE dared ,,,{.0b 
20r8

r1
.,ita
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acldrexed to lhe Nationol Highway Authority of lndia reaek rri

follorvl.

"lt it a matter of grave concern that a number of wlld anlrnak are

getting kilted due to accidenft on roads and highwayt pasing

through protxted areal and other witrllife rich areas. tuch incidencet

of kitling of wild animal are increasing with lhe widening or up

gfaduation of roals pasing through PAs and witdlife rich areas'

This Ministry after wide consultationt with all ttakeholdert has taken

many steps to mitigate the impact of road and highway

infrastructure proiects and other linear infrastructures pasilng through

witdtife rich areat on witdlife. At the field tevel in the rtbtes' joint

coordination committees compriring of officials from railway' road

transport and power departmen$ have been constituted to monitor

fiovement oi etephants and other witdtife acratt the roads and

highways. ln spite of these efforts deaths on the roads are still taking

places,

The Ministry, after recent coruultations with the state governmenls

and the expertt, held in the afterntalh of recent incidencet of death

of elephant on roads, has arrived a conclusion that one of the mdlQr

cautet for continuance of deaths of lhe wild anintals on and along

the roads and other linear infrailructure is the non'avaitability' of the



addressed to the National Highway Autlroriiy of lndia readr d5

follows.

"lt it a matter of grave concern lhat a number of wild anlmals are

getting killed due to acciden$ on roadr and highwayt paring

lhrough protected areag and other wildlife rich areas. Such incidencet

of killing of wild antmal are increasing with the widening or up

graduation of roalls pauing through pAr and wildlife rich areas.

ThB Ministry after wide consultations wtth alt stakeholderu has taken

many steps to mitigate the impact of road and highway

infrastructure proiects and other linear infrastructures passing through

wildlife rich areas on wildlife, At the field tevel in the rtbbt, ioint

coordination committes comprising of officials from railway, raad

transport and power departments have been constitutd to monitor

movernenl of elephant and other wildlife acrots lhe roads and

highway. ln spite of these efforts deaths on the roads are still taking

places"

The Minirtry, afrer recent conrultations with the state govemments

and the experts, held in lhe aftermath of recenl incidencet of ctealh

of elephant on roads. has arrived a conclusion that one of the ma/or

cautet for conlinuance o{ deatfu of lhe wild anintalr csn and along

13 I 'irhu* e/ |$
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monitoring mechanifln in lhe patenlial lan$ o{ hutnart wildlife'

conflictt. Therefore there need lo ilrenglhen lhe mrtniloring and

ptotntion me€hanisms by wdy of ruppttrting lhe tlate loreil

depaftments in expanding their patrolling network in all probable in

atl probable HWC zonet\and supplementing the physical patrolling

activities by use of technology viz. use of seirmic centort and early

warning syrtems. N! these efforts will require additional financial

resourcet.

Another maior caute af the death of the witdlife is adoption of

designs for road/highways and other linear infrastructures which are

not eco and witdlife friendly. Wldlife lnstitute of tndia Mtt) in

consultation with this Minirtry, National Highway Authority of lndia

(NHA\), Nalional Tiger Conseruation Authority of lndia (NTCA).

and World Bank 6roup ltas come out tvith guidelines named "[co'

friendly Measures to Mitigate lmpacts of Linear lnliaslructure on

Witd Life" tuggetting deired modificationi in the desigrts ol the

linear infrastructuret patilng through witdlife rich areat. Copy of lhe

documenl is available at the follcwing

tink:http://www,moef.Splt.in/tiletdefa!!!ifi!g!s/h?yt!A8'!b2Qqpln{nq'r

g%2P3b2 6o,.o2 0 ;a1g1t! ! p!) L.pdL ! t a n d i ng C o m rn i t t ee o !' N a r i o n a I

Eoard of Wildtife has recommended lhal the linear rnlr4ilitril;re

14 I 14+94
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prvitrt inlplementing agencier thoultl adopt ruggettiont made in

lherc gttldelines while cletigning lhe infrattnrturi:r in wildlifp rich

0teas.

Accordingly, following courte of actiort is belng ruggeiled with active

tupport of your organitatiorr:

ks$n of the new roads/highways patsing through Prolected Areas.

buffer zon$ o, Ero\ -r*nsitive zonet o{ the protected Areas may be

prepared by the road and highway development agencies at per ltte

Wl guidelines named "fco-Friendly Measures to Milrgate lmpacts of

Linear lnfrastructuret on witd Life", As per decision of Standing

committee of NBWL the proposals for witdtife clearance in' respect

of new roads/highwayt will be accepted onty if they conform to

these guidelines and an animal pasrage plan as per these guidetines it

prcpared and rubmitted with the proposal.

Existing roadlhighwayt passing through the Protected Areas" buffer

zonet or Eco lensitive zonet of the PAs are to be modified as per the

lYllguidelines in fulure in phased manner.

i0 Till the time existing roads/highways are modified a, Nr wil

guidelinet specific Human Wildlife Conflict Mitigation Ptan shoutd fu
prepared, providing for extentive pafiolting of potential contlict

zonet, inlratlructuret and use of technology ancl rtnplemertted with
lsI 3



lhe finarcial support from road and hlghway atrlhorlllet Mechanim

tike creating the Conllict Mitigation Fund can be developed far

funding the execution of thete rnitigatlon planr.

Eco-friendly Measures to Mitigate lmpacfi of Linear lnfrattructurc on

Wild Life suggestion are.pt follows:

The generat guidelinet tet out below to maintain connectivity acrott

an identified spxies corridor are based on tPeciet ecology, tuch at

home range and habitat use pattern, species communitis acro$

different landscapes and other ecological information.

lf the width of the conidor through forest habitat is I km or less,

the construction of flyovers should be undertaken in such a walt

that the entire stretch of forest remains connected.

lf the width of the corridor is l'2 km. one underpais of 750 n

should be provided acrots the landscape. The ex'act location of

the underpass should be based on topographic fealurs oi the

area and information about cuilomary anintal crossing lonet,

This 750 m stretch of elevated road could also be dividecl inlo

two parts of at minimum 300 m each' lryayd witrhin that

' \l rJI i{--,'..t1
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landscape:
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corridor: thelr location would depenc! upon the lerrain.

e'haracterifiirr o{ the particular speclet ancl lts movemenl

patterns,

iii. lt'the wldth of the corridor is J km or more. or if the forert

landscape is lo be by either a new raad or the

upgrading of an exirting road. j00 m underpasrcs are tuggeiled

within every kln srcrch of the road. The exact location of the

underpass should be based on topographic features. cotsing

zones, and the particular ecological requirements of the affected

species.

iv. other than maintaining conneclivity for larger mammalian

species, for amphibiant or reptiles acrots the landscape. smail

pipe culverb or bridges should be constructed in every 100 rn

stretch of road.

As per the suggestion given in the "Eco-friendly Measures

Mitigate lmpacts of Linear lnfrastructure on wild Life* it

appropriate for NHAI to construct I km flyover for the entire

ltretch of sanamavu reserve forest,

to

is
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6"0 GENEML RECOMMEN DATION :

The lnspection Team recommendr lhe following:

i"TheprojectauthorityclaimsthatthetotaIlengtho(the

proposed widening is less than 100 km (95km) and hence it

does not attract EIA Notification. 2006 and its amendment The

committee noted \that the proposed project also involvel

constructionofSreenfieldroadforalen$hofabout15km

from N.r.tu) before it ioins the existing roads. 5H 85

AccordingtotheElAnotification'2005anditsamendmentl.

constructionofNewNationalHighwaysrequireprlor

EnvironmentclearancefromMinistryofEnvironment.Forests

& climate Change'

ii.ltwouldbeappropriatetochangealignmenttoavoidwater

bodiesoftheproposedroadatthechainageof46.66&82as

theproposedroadpa''esinthemiddleoftherespectivewater

bodiesandtherewillbedisturbances/impactstothe''vater

bodies'

iii.AsperthesuSsestiongiveninthe..Eco.friendlyMeasllrssto

MitigatelmpactsofLinearlnfrastructureon\}/ildLife..itis

appropriate for NHAI to proposed I km flyover for tlre entire

stretch of lanamavu re'erve forest'

.,1 :,\
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Thr copry r:f the Photogrnpht tnken rJurlng lnlpection h enclslrd al

Annexure rll,

7.0 ENCLO5URES:

I Copy of the Nationnl l-lighwnyr Authority of lndia letler dated

09.04 20r9.

2. Copy of tlre detailr submitted to the inspection team on

il 04.2019

\
8.0 SIGNATURES TECHNICAT TEAM MEMBERS

Y14W
The District Forest Officer. Dharmapuri

The Scientist 'E'. Regionat office. MoEF&cc. Bangalore.

The Member-SEAC"TN

leI :
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Annexure I

5l.n Design
Chaina

8e

Name of
the Lake /

Water
bodies

Nature I -
of Lake/ lSurvey
Water' / Numb

bodies I tt

Area
Occupi
ed by
the

Propos
ed

Road in
water
bodies
(Ha)

Area
Occupi
ed by
the

propos
ed

Road in
water
bodies
(sq.m)

Provisi
nof

Structu
e5

No.of
Pier

occupi
ed in
the

water
body

Actual
Area

Occupi
ed by

the Pier
in the
water
body

(sq.m)

Actual
o/o of
Land

Occupi
ed

1
34+o5

0

Kuntabatra

n

Porambo
ke

(Lake)
1163

I

1.31.91 13191 Major
Bridge 8

4

25.12 O.19o/o

2 46+140 Chendrayan Porambo
ke

(Lake)
299 0.86.3s 8635 Major

Bridge 12.s6 0.15o/o

3
62+o4

6
Bommanur

yorambo

ke
(Lake)

274 0.8s.62 8s62 Major
Bridge 6 18.84 0.22o/o

4 66+04
0

Dasekavund

an

yorambo

ke
(Lake)

270 1.39.21 13921 Major
Bridge 12 | ,r.u, 0.27o/o

5
69+80

9
Jertalav Porambo

ke

_(Lake)
396 o.os.84 584 Major

Bridge IO ?"t a 5.38o/o
I

I

i



Photograph taken during the time of inspection on 11.o4.2olg
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A vierrv of the Sanamavu Reserve Forest:
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